4% Papers Laid

(1) A copy each of the following papers
(Hindi and English versions) under section
619A of the Companies Act, 1956 :

(a) (i) Review by the Government on
the working of the Karnataka
Cashew Development Corpora-
tion Limited, Bangalore, for the
year 1978-79.

(i) Annual Report of the Karnataka
Cashew Development Corpora-
tion Limited, Bangalore, for the
year 1978-79 along with Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon.

(b) (i) Review by the Government on
the working of the Karnataka
Cashew Development Corpora-
tion Limited, Bangalore, for the
year 1979-80.

(ii) Annual Report of the Karnataka
Cashew Development Corpora-
tion Limited, Bangalore, for the
year 1979-80 along with Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon.

(¢) (i) Review by the Government on
the working of the Karnataka
Cashew Development Corpora-
tion Limited, Bangalore, for the
year 1980-81.

(ii) Annual Report of the Karnataka
Cashew Development Corpora-
tion Limited, Bangalore, for the
year 1980-81 along with Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon,

«(2) Three statements (Hindi and English
versions) showing reasons for delay in lay-
ing the papers mentioned at (1) above,

[Placed in Library. See No. LT-6341/83.]

Review on and Annual Repnh of Indian
Dairy Corporation, Baroda for 1981-82, etc.

SHRI YOGENDRA MAKWANA : 1
beg also to lay on the Table :
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(1) A copy each of the following Papers
(Hindi and English versions) under sub-
section (1) of section 619A of the Companies
Act, 1956 :

(i) Review by the Government on the
working of the Indian Dairy Corpo-
ration, Baroda, for the year 1981-82.

(ii) Annual Report of the Indian Dairy
Corporation, Baroda, for the year
1981-82 along with Audited Accounts
and the comments of the Comptroller
and Auditor General thereon,

(2) A statement (Hindi and English ver-
sions) showing reasons for delay in laying
the papers mentioned at (1) above.

[Placed in Library. See No. LT«6342/83.]

MR. SPEAKER : Shri
Jha....

Bhogendra

(Interruptions)

SHRI
(Puri) :

BRAJAMOHAN MOHANTY
1 rise on a point of order.

MR. SPEAKER : Not allowed. ..,

(Interruptions)

MR. SPEAKER : Nothing is going on
record.

Mr. Bhogendra Jha. . ..I have allowed Mr.
Bhogendra Jha.

ot WRE W (Wga) : dsast wEiET,
&3 ot w17 At wEra faam ar ag gafac
f ot woTFIALL..

ATA WENA : A7 a1 FT faAr 34
2y, gfens @l g @ g agt o
g fufaedt &t femvga it = <t 31

SHRI BRAJAMOHAN MOHANTY : 1|
have a point of order. Which should receive

precedence ? Point of order must receive

precedence.

MR. SPEAKER : I have allowed him

first. I should listen to him. Mr. Mohanty,
please sit down.
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SHRI BRAJAMOHAN MOHANTY :
The hon. Member came out of the seat mak-
ing a submission and you have heard him.
Why not you hear me ?

MR. SPEAKER : I could not hear him.
He did not mean any offence. He is very
well behaved. I can vouch for him. He never
makes any Halla gulla.

(Interruptions)

MR. SPEAKER : 1 cannot allow. Se-
condly, debate on Home Ministry’s Demands
is going on. ... Nothing doing.

Shri Satish Agarwal.

(Interruptions)

MR. SPEAKER : Not allowed. ...

(Interruptions)

PUBLIC ACCOUNTS COMMITTEE
Forty-first Report

SHRI SATISH AGARWAL (Jaipur) : Sir,
I beg to present the Hundred and Forty-first
Report (Hindi and English versions) of the
Public Accounts Committee on Planning
Process and monitoring mechanism with
reference to irrigation projects.

(Interruptions)

MR. SPEAKER :
the proceedings.

Please don’t disturb

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): You allowed
him to submit. ...

MR. SPEAKER : No submission now.

SHRI RATANSINH RAJDA (Bombay
South) : In spite of the Home Minister’s
statement the House is entitled to know and
draw inference about this RAW. There is an
internal power struggle going on and because
of that. ...

CHAITRA 21, 1905 (SAKA)
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MR. SPEAKER : Nothing. Calling Atten-
tion—Shri B.D. Singh.

st T wawe met (§399) ¢
qH AT STIA GAT &Y ALY, HEAET AT |

HETW WENIW © FAT FgA § AT 7
(swwara)

st mAtem amdt (fgare) : aemw
Y, AT A OF FTH AF GEITT 97 | 59
T FI AGUSAT FT AIA FY A7 G A
g1 @1 & | 79 @rfaearT &1 a1q #T @
T\ T T AT A TIFIT 5T § | v oy
agt o wfeaw, afeae ot qugrdt # ga-
foramgar @ &1 ¥ 97 Teq av gu agt
qe a3 &... (w=ans)

MR. SPEAKER : Not allowed.

(Interruptions)
o ke e (Treage) : g
are g gAr T |

seqet wgtaw ¢ #4 feedt ¢ ama A
gAY | afz garIe

(samam)

st gfiedm agige : gart FIT ATA
f gn @Fr agi o FTTIAT FLW@ &

ZAT ATT FT ATTHT GAAT ARG 1 AT
AT FOTS St i gAT3 fpar §, a gard

TTa ATTFT GAAT TR )

semew wgtew . f4 fdr #Y ara &
qaATS 781 fFaT g 1

wt gfeem agge : gwaA A9-aTH
faasat faan &, g fafret & faars

seast wEaa : g, § 3@ @ g )
oft gfedm agge: I wgra—



